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CENTRAL ADMIN ISTRATIVE TRIB LNAL
CALCUTTA BENCH

No.M. A,438 of 1997
(0.A.875 of 1997)

Pressnt : Hon'ble Dr,B.C,Sarmar Administrative Mmper.

Hen'ble Mr.D.Purkayasthas Judicial Member.
UNION OF INDIA & GRS, vs,

DR.BHARAT CHANDRA PATI . 1.,

_Fer the applicant g Nm.thhqudan Banerjee» counsel.

~For the respensient:s Mr.S.K.Mkhsrjes» ceunsel,

Heard on s 28.11.1997 Ocder on s 28.11.1987

ORDER

Bo.CoSarmas A, M.

This M,A, wag filed yith a prayer that the interim order

- granted on 29,7.1987 hich yas extenssd subsequently, be

vacated, The respendent:  in this case hag alse filed a reply,
2. Ws have perused the applicatien as yell as the reply. ue

find that the said interim erder Wated 29.7,.,1987 yas extsnded

from time to time and by an order dated 11.8,1997» it ,as

extended till 12.11.1997. On theat datesr there is ne order

regard ing extensian.af the interim order.

3. MreSeKeMukharjess ld,ceunsel For the instant sppesite

party» whe is for the applicant: in the G.A.,» submits that

the court had granted liberty te centest and te file reply te

the miscellansoug applicatien ands thareforess it sheuld be

imp lied that the interim order was extended alge heyond 12,11.97.
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‘extended further ag liber

4. We have considered this agpect of Ir.Mukherjes's submissions
but_ ws Pine that there is a catena of erders in tﬁs erdof gshests
that Sthe interim order uas extendes upto 12.11.1997, his
extsnsion doeg net mean that the interim order was 1@ be

A )ﬂ/ymx_' ;7,/,,[4’7_

y was granted for filing the reply te

the M. A, “ | |
S We find that the M.A, has beceme infructuous and hence it
sheuld be dismissed. s would alse like te abserve that in
paraériph 12 of the miscellsneeys applicatien that thes applicants
have made @ particular averment that the OP: did not cemply
with the directien rsgardéng foregoing of premetien passed in the
interim oerder dates 29.7,.1987, |

6. Ho yever» ye order that the M,A, hag beceme infructuous

and is dismigsed.

7. No erder is made ag to costs,
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(DePurkayastha) (B.CoSarma)
"Judicgial Member Admin istrative MBmber




